Crl.A No. 633 CF 2003
| TEM No. 7 Court No. 2 SECTION I I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Crl.MP 8123/2003 In
Crimnal Appeal No. 633/2003

RAJENDRA & ANR Appel lant (s)
VERSUS

STATE OF M P. Respondent (s)
( for bail and office report )
Date : 13/10/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTICE S. RAJENDRA BABU

HON BLE MR JUSTICE G P. MATHUR

For Appellant (s)Ms. Pragati Neekhra, Adv.
M. B.K Satija, Adv.

For Respondent (s)M. RP Cupta, Sr. Adv.
Ms. Kamakshi S. Mehl wal , Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Crl.MP 8123/2003 for bail is rejected.
[ Charanjeet Kaur ]

Court Master

[ On Prakash ]
Court Master



